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CP No.77/96

OA No.1281/91

^ho 91st day of August 1996.New Delhi this the 21st oay
« Av.Haridasan, vice Ctoirman (J)

Tn'Se mK.Muthckumar, Mentoer (A)

l/rsh^S"sh« Dass
Semi El^Sid Foceman (Power)
under Senior EiecuLJ-
Northern Railway
Shakurbasti/
R/o WZ -50 Shiv Nagar
New Delhi.

Versus

1. Sh. V.K.Aggarwal
General Manager
Northern Railway
Baroda House
New Delhi.

^^kefo^S'Seectrlcel Mineer
Northern Railway
Chelmsford Road
New Delhi.

(By Sh. R.L Dhawan, advocate)

...Petitioner

. .Respondents.

p n F. R (oral),

Sh. S.K.Sawhney# learn

rhe court in the afteruoon. hut when the case wawas present m one

taken up, he is not present.
a filed an additional affidavit whichRespondents hav

rhni-;,ined in the order has been
4-v,=4- the direction containeoshows that th retirement of the

T ^ with by accepting voluntaryhis retiral benefits. The order passed
petitioner and giving i

by the respondents m

the affidavit.
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we and that the alrectien conteinea ih the otaet hae
• oh^r-1- delay. For the delay/

been cenpllea with though there le a
bhe res^naents have given an explanation a„a expreesea apology

fln not aeem it necessary to proceea„^r the circumstances, we ao

further with the contempt petrtxon. Thereio^_
• • the CP is closed and the notice discharged,proceeding m the CP is ciu ,

[K.Muthukuinar)
Member (A)

aa.

A
(A.V.Haridasan)
Vice Chairman (J)


